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DELHI LEGISLATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-II

(General information relating to Legislative & other matters)
Friday May, 24, 2002/ Jyeshtha 3, 1924 (Saka)

No. 210

The Hon'ble Members are informed that Hon'ble Speaker has accepted the
resignation of Shri Radhey Shyam Khanna MLA from the membership of Public
Accounts Committee, and has filled the casual vacancy thus caused by nominating
Shri Suredner Kumar as a member of the said Committee under Rule 160(2) of the
Assembly Rules.

Hon'ble Speaker is also pleased to nominate Smt. Kiran Choudhry , Hon'ble
Dy. Speaker as member of Rules Committee in place of Shri Surender Kumar.

S.K. SHARMA
SECRETARY
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